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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been authoriled 
by the Committee, present this Fourteenth Report of the Estimates Committee 
on the action taken by Government on the recommendationa contained in the 
Hundred and Fourth Report of the Estimates Committee (Third Lok Sabha) 
on the Ministry of Education-C.S.I.R.-central Electronics Engineering 
Research Institute, Pilani. 

2. The Hundred and Fourth Report of the EstimateS Committee 
was presented to the Lok Sabha on the 22nd April, 1966. Government 
furnished their replies indicating the action taken on the recommendations 
contained in the Report on the 27th December, 1966. Further information 
in respect of II recommendations called for from Government was received 
on the 6th and 31st March, 26th May and 2nd June, 1967. Replies were 
considered by the Study Group 'F' of the Estimates Committee on the 
J2th July, 1967. 

3. The Report has been divided into the following three chapters: ... 
1. Report. 

II. Recommendations that have been accepted by Government. 
III. Recommendations which the Committee do not desire to purtue 

in view of the Government's reply. 

The Report was considered and adopted by the Committee on the t4th 
August, 1967. 

4. An analysis of the action taken by Government on the recommenda-
tions contained in the Hundred and Fourth Report of the Estimates Com-
mittee (Third Lok Sabha) is given in Appendix III. It would be obeerved 
therefrom that out of 33 recommendation. made in the Report, 32 recom-
mendations i.e. 97 rer cent have been accepted by Government and the 
Committee do not desire to pursue r recommendation I.e: 3 per cent in view 
of the Government's reply. 

NEW DBLHlj 
Sept""bn 2, J967. 

BhQdra II, 1889 (Saka). 

(v) 

P. VBNKATASUBBAlAH. 
CMinrum, 

Bltimal" CtmllllilUI. 



CRAPTBR I 

REPORT 

The Estimates Committee are glad to observe that the recommend alionl 
contained in their Hundred and Founh Repon (Third Lok Sabha) on the 
Ministry of Education-C.S.l.R.-Central Electronics Engineering Research 
Institute, Pilani have been generally accepted by Government. 



CHAPTBRU 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY THE 
GOVERNMENT 

RecommendatioD (Serial No. I, Para 6) 

The Committee commend for implementation the comprehensive 
report on the subject of development of electronics during the next ten years 
which has been produced by the Electronics Committee (r96(;) under the 
distinguished Chairmanship of late Dr. H. J. Bhabha. 

The Committee would like Government to take integrated action to 
develop the electronics industry. In particular, they would like that the 
research programme should be intensified and related to the production pro-
gramme as set out by the Electronics Committee. The Committee share 
the faith ef the Electronics Committee that "the very backwardness of the 
country in electronics and smallness in size of the present electronics industry 
could be turned into an asset, if early stages in the development of the indus-
try in other countries are by-passed and the industry planned on the basis of 
the latest ideas and techniques". 

Thp. Committee also agree with the recommendations of the Elec-
tronics Committee that "the industry should be planned and organised from 
the ver:, beginning in such a way 8.'1 to build into it the capacity to keep 
abreast of progress in the rest of the world without continuing dependence 
on foreign assistance. India should indeed be able to make its own COQ-
tribution to the rapid advance of electronics. Thus, the importance of 
building into the industry from the very beginning powerful design and 
development groups and of supporting fundamental and applied research 
cannot be over-emphasised. This will not only save large sums of foreign 
exchange in the course of the next ten years, but is the only method of estab-
lishing a self-sufficient and self-reliant electronics industry capable of keeping 
pace with developments in the rest of the world". 

The Committee would like the research in the country to be forward 
looking so as to design, develop and produce the next p;eneration of equip-
ment indigenously. 

The Committee note that the Electronics Committee has assessed the 
requirement of 3,00,000 engineers, scientists and skilled workers for elec-
tronics industry by 1975. The Committee would like Government to draw 
up and implement an integrated programme for training adequate number of 
penonnel to meet the requirements of the electronics industry. 

REPLY OF THE GOVBRNMENT 

The recommendation of the Estimates Committee has been brought to 
the notice of the Ministries and organisations connected with the develop-
ment of electronics. 

(CSIR U.O. No. 2/S/66-PU daltd 27lh December, 196(1). 
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Recommendation (Serial No.2, P .... (3) 

The StUdy Group of the Estimates Conlnuttee which visited C.B.E. 
R.I. in December, 1965 were impressed with the organisational set-up oC 
the Institute and close cooperation and cootdinatiotl between various divi-
sions in Cunherjng research on projects. 

The Committee realise that in spite of the fact that Pilani· is situated far 
away from the centres of research and manufacture of electronic equipment 
and suffers from lack of rail connection, the Research Institute has been lo-
cated .there because of its . proximity to the Birla Institute of Tecllnolo~ 
and Science and the munificent donation given by a Trust. The Conuntt-
tee hope that the drawbacks of location as mentioned above wUl be corn-
pensated by the quiet and calm atmosphere of the place which should make 
for concentrated research. They also hope that Government would try 
to improve the rail and road communications to Pilani. 

REPLY OF THE GOVERNMENT 

Observations of the Estimates Committee with regard to the organisa-
tional set-up of the Institute have been gratefully noted. 

As regards improvement of the rail and road communications to 
Pilani, the observations of the Committee have been brought to the notice 
of the Ministries concerned; namely, Ministry of Railways and the Minis-
try of Transport and Aviation. 

(CSI~ U. O.No. 2/S/66-PUiUzttd271hDecember,I966). 

RecommendatiOll (Serial NO.3, P.r. 14) 
The Committee are glad to note that research projects at C.E.E.R.I. 

are selected with reference to the needs of the industry and Government de· 
partments Imd that discussions are also held with user departments regard-
ing modifi(:ations in 'time schedule$. specifications etc. In this connection 
the Committee would, however, like to refer to the recommendation made 
by them in para 24 of their Hundred and Third Report on National Physical 
Laboratory regarding the principles to be observed in the selection of in-
dividual projects. 

RBPLY OF 111B GoVERNMENT 

The recommendation of the Estimates Committee made in para 24 of 
their Hundred and Third Report on National Physical Laboratory regard-
ing the principles to be observed in the selection of individual projectl have 
been brounbt to the notice of the National Laboratories/Institutes of the 
CSIR for their information artd guidance. 

(CSIR U. O. No. 2/S/66-PU datld 27th DBCeminr, 1966). 

RecomlllODd.tioD (Serial No. 4, Para IS) 
WhUe the Committee appreciate the initiative taken by the C.E.E.R.I. 

to introduce the project concept and a proforma for planning the projecu, 
they tee! that fuJI benefits from this scientific approach would accrue only 
if estimated expenditure on individual projects is alao assessed in the very 
beginning l\DCl the progress is also watched with referen~ theret.o. They 
hope that this would be done forthwith. 



4 
REPLY OF THE GoVERNMI!NT , 

The CBERI, Pilani has introdu~ the project concept and a proforma 
for planning the projects. Management techniques like programme eva-
luation and review technique are being applied to a few selected projects. It 
is intended to extend these techniques to other projects also. 

The q\lcstion of planning of research and cost analysis was one of the 
items consi,lered at the 16th Directors' Conference of the Heads of National 
Laboratories and Research Associations held on July 4-S, 1966 at Bangalore. 
The Conference reiterated the view that detailed cost analysis should be 
carried out only in respect of large pilot plant projects since costing i. 
neither pra.;ticable nor economical in the case of small projects. 

It was ultimately decided that costing pattern may be evolved in some 
of the labm'atories on an experimental basis and results studied to evolve 
a general pattern for being introduced in all the Laboratories. 

(CSIR V.O. No. 2/S/66-PU dated 27th December, 1966). 

Fultnma INFORMATION CALLED FOR BY THE COMMITTEE 

Please intimate the result of experiment and the pro~ress made in evolv-
ing a general pattern of costing of projects for introductton in all the Labo-
ratories. 

REPt. Y OF THE GoVERNMENT 

Some labC'l'atories as Central Electronics Engineering Research Insti-
tute, Pilani, National Physical Laboratory, New Delhi, Indian Institute of 
Petroleum, Dhera Dun, National Aeronautical Laboratory, Bangalore, 
Central Lellther Research Institute, Madras, and National Chemical Labo· 
ratory, Poona have been using their own projeCt proforma. on the basis of 
a draft project proforma circulated to all the national laboratories/institutes. 

Taking into consideration the various facets of the problems, a genera-
lized project proforma which could be utilised by all the laboratories is 
being formulated. . 

(CSIR D.O. No. 2/S/66-PU diued 3m March, 1967). 

ReeolDlIICIld.adoD (Serial No. S, Para 31) 

The Ounmittee Ct"Osider that in addition to indicating the importance 
of the prot:006ed research projects, the national laboratories and research 
institute should also show in each of their Plan proposals, a broad estimate 
of the money and time rc-quired for completion of individual project so all 
to enable the Central planners to assess the requirements with reference to 
outlays and time factor and to take decisions accordingly. The Committee 
recommend that C.B.ERI. should incorporate the necessary data in res-
pei;t of alll·.:search projects included in the Fourth Plan proposals. 

. The Committee would further suggest that Fourth Plan proposall of 
C.B.BRI. should be given wide publicitr among the scientists, user. indue-
tries/Government departments, univenitlCl and related institutiODl 10 as 
to invite their suggestion •. 



RllPL Y 01' THE GoVERNMENT 

The recommendation of the Estimates Committee has been noted and 
the National Laboratories/Institutes including C.E.E.R.I., Pilani have been 
advised to take necessary action. 

The C.E.E.R.I., Pilani has also been asked to give wide publicity to 
their Fourth Plan proposals when finalised. 

(CSIR U.O. No. 2/S/66-PU dated 27th December, 1966)· 

COMMENTS OF THE COMMITTEE 

The Committee hope that the Government will give wide puhlicity to 
their Plan proposals before finalisation. 

Recommendation (Serial No. 6, Para aa) 

The Committee are glad to note that C.E.E.R.I. has formulated a ten-
tative Fifteen Year Perspective Plan. They agree that such a long term plan 
in the field of research. particularly in a subject like electronics, which is 
a fest developing subject, should be flexible. The Committee recommend 
that the perspective plan ofC.E.E.R.I. should be given wide publicity among 
the scientists, industry, user departments, universities and research institu-
tions for inviting their suggestions so as to make improvements in the !lro-
posals and avoid unnecessary duplication. The Committee would further 
suggest that the perspective plan should be reviewed periodically in the 
light of developments and advances made in electomics research within the 
country and abroad. ' 

REPLY OF THE GoVERNMENT 

The perspective plan of the C.E.E.R.I., Pilani is being continu0U8ly 
reviewed. In fact the Fourth Five Year Plan proposals of the Institute, 
which is a part of the perspective plan, was modified in the light of the re-
commendations of the Electronics Committee. This would also apply 
to the remaining partI of the perspective plan. 

(CSIR U.O. 2/S/66-PU dated 27th D«wer, 1966). 

Recommendadon (SerIal NO.7, Para a,) . 

The Committee would like Government to take a firm dedaion about 
the Bands which would be used for TV transmissions so that the delign of 
TV receiver may be suited to it. 

The Committee would like to streSs the need for continuous improve-
ment of the TV receiver designed by CEERI so that it meets, not only the 
performance requirements laid down br the Research Department of All 
India Radio but proves competitive both m quality and COIIt with the imported 
letS. In particular, th~ would like alignments of the TV receiver to be 10 
optimised U not to reqwre any numing adjustments of critic:al nature whic:h 
lay public cannot be expected to handle. 

REPLY ()II TId! GovIRNMENT 

With refercoce to pan I of the rec:ommaldation, the Department of Com-
mUDicatiom (WPC WiDa) hu intimated that "StudiDa Advilory Committee 
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011 Radio Frequency Allocation in their second meeting held on 15th April, 
1966 accepted the recommendations of the Woddng Group on T.V. whose 
main recommendations are as under :-

(I) It bas recommended that the channel 61-68 Me/s should be set 
apart exclusively for Television and used in as many of the 
stations proposed as possible. 

The Working Group was also of the view that no other 
channel in Band I should be considered for Television. 

(2) Three channels 'viz. 174-181 Me/s, 181-188 Mels and 188-195 
Mc/s in Band III were also recommended for use of All India 
Radio on its various Television Stations. 

(3) It was also felt that this would satisfactorily cover the TV re-
quirements of A.I.R. upto 1975. 

The above decisions are already communicated to All India Radio". 
Para 2 of the recommendations of the Estimates Committee seems to be 

based on the correspondence exchanged between the Director, CEERI, 
Pilani and the All India Radio in February, 1965. The observations of the 
Committee: "In particular, they would like alignments of the TV receiver 
(0 be so optimised as not to require any running adjustments of critical nature 
which lay public cannot be expected to handle" seems to be on the basis 
of demonstration of a laboratory-model of the CEERI teleVision set in De-
cember. 1964. Since then the models have been industrially engineered 
and man) improvements incorporated. Secondly the performance re-
quirements laid down by the Research Department of AIR and forwarded 
to the Illstitute were not minimal but related to a particular imported 
model. The Indian Standards Institution is already engaged in drawing 
up a standard for television receivers and the CEERI receiver would have 
the performance meeting the lSI standards or better. 

(CSIR V.O. No. 2/5/66-PU dated 27th Decnnber, 1966). 

RecommeDd.doD (Serial No.8, Para 33) 

The ':;Ommittee are not able to appreciate the inordinate delay of nine 
months in completing various formalities to import components worth 
Rs. 1'90 lakhs which were required for starting the production programme 
of 1,000 TV receivers at the Pilot Plant of the, CEERI. They arc 
particularly disturbed to note that while the import of these components 
has been delayed, Government have arranged for import of 5,000 T.V. re-:. 
ceivers. 

REPLY OF THE GOVDNMENT 

The views of the Estimates Committee that there has been inordinate 
delay in the release of foreign exchan,c for import of components for atart,; 
ing the butch production of TV rece1Vers at the CEERI, Pilani, have been 
brouaht t.) the notice of all concerned. 

Hesarding the import of 5,000 T.V. &et8, the Ministry of Ioformatwn 
and Broadcasting have already furniMled the information to the Estimates 
Conuninee (oiile para 38, pp. 27-29 aCme 100th Report). 

(CSIR U,O. No. 2/S/66-PU datld271h lHumHr, 1966)· 
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Recommendation (Serial No. " Para J.f) 

The Committee do not feel happy at the delay in the manufacture of 
TV sets in the country after having given the patent rights to two finns on 
payment of royalty and thereby creating the necessity of importing TV sets 
from abroad. They hope that an early decision on the question raised at a 
late stage of private or public sector manufacturing TV sets will be decided 
withollt any further delay so that the indigenous manufacture may start 
soon and obviate the necessity of any further import. The Committee depre~ 
cate this tendency of importing things from abroad while these can be manu· 
factured within reasonable time in the country. 

REPLY OF THE GOVERNMENT 

Letters of Intent have since been issued by the Ministry of Industry 
to two parties, namely; Mis. J. K. Rayon, Kanpur and MIs. Telerad Private 
Ltd., Bombay for manufacturing 10,000 T.V. sets per annwn each. 

The CEERI, Pilani has also set up a Batch Production Urnt for manu~ 
facturing 1000 television receivers per annum. 

It has also been decided to bring up for consideration another appli· 
cation from the Consortium of Small Scale manufacturers of Radio .ets for 
consideration of the Licensing Committee for the grant of a similar letter of 
intent as early as possible. 

(CSIR U.O No. 2/S!66-PU doted 27th Decmtber, 1966). 

FURTHER INFORMATION CALLED FOR BY THE. CoMMITTJ!E 

Pleae furnish infonnation about the progress made by the two partiea 
to whom Letters of Intent have been issued in the matter of setting up units 
for the manufacture of T.V. Sets. 

RJ!PI.Y OF THE GOVERNMENT 

The Ministry of Industry have intimated that both Messrs. J. K. Rayon 
& Co. Ltd., Kanpur and Messrs. Telerad (private) Ltd., Bombay who have 
been issued with letters of intent for the manufacture of 10,000 television 
sets per anntun, have submitted applications for tbeimport of capital soods 
for the manufacture of television .ets. C'.ertain aspects of their tmpon ap-
plications were discussed in a meeting held on 27th February, 1967. Fur-
ther action to process the import applications wiu be taken in the light of the 
decision arrived at the meeting. 

(CSIR U.O. No. 2/S/66-PU dOled 6th March, 1967). 

FURTHER INFORMATION CALLED POR BY l'HB CoMMITTP.£ 

Please indicate the latest position regardin~ processing of import ap-
plications etc. in the light of the decision arnvcd at the meeriagbeld on 
the 27th February, J967. 
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REPLY OF THE GoVERNMENT 

The Ministry of Industrial Development and Company Attain have 
intimated that the proposals for the impon of capital goods submitted by 
MIs. Telerad Private Ltd., Bombay and MIs. J. K. Rayon Ltd., Kanpur 
were considered by the Capital Goods Committee at the meeting held on 
1St May, 1967. It was decided that the availability of foreign exchan~ 
resources from Holland being rather uncenain, the panies should ascerwn 
the possibilities of importing the capital goods from Austria, Italy or France 
under the Suppliers' Credit or from U.S.A. and West Germany. The 
Companies have also been informed that in case they wish to import the 
equipment from West Germany, they would have to negotiate a foreign ex-
change loan with the I.C.I.C.I./I.F.C. The case would be processed further 
in the light of the information received from the Companies. 

(CSIR V.O. No. 2iS/66-PU dated 26th May, 1967). 

Recommeacladoa (Serial No. 10, Para 3$) 

The Committee consider it extremely unfortunate that in the begin-
ning when Master Plan for TV was being drawn up by All India Radio in 
1')62.'64, they did not take the research organisation (CEERI) into confi-
dence. The Committee feel that while preparing schemes which might 
entail import of equipments or foreign collaboration, the Departments con-
cerned should contact the research institutes whether the know-how is avail-
able with them or can be developed w:ithin reasonable time. The Committee 
have no doubt that had there been close coordination between A.I.R. and 
CEERI right from inception, it should have been possible to accelerate 
research on TV receiver and perfect a TV receiver model meeting all the 
requirements. The Committee, however, note that since I96s there has been 
closer coordination between CEERI and A.I.R. and would stress that research 
and user derartments which are both in the public sector should work 
in hand in the interest of improving television services for the country. 

REPLY OP THE GOVERNMENT 

The recommendation of the Committee has been noted and also been 
brought to the notice of the Ministries/Departments concerned of the G0-
vernment of India for their information and guidance. 

(CSIR U.O. No. 2IS/66-PV datld 1.7ch D«mtHr, 1966). 

Recommendation (Serial No. II, Para J9) 

The Committee would like Government to take an early decision on 
the conclusions of the Committee of Secretaries regarding the manufacture 
of TV receivers, keeping. in view their declared policy of encouragins the 
exploitation of indigenous know-how to find sub,titutes both for imported 
prodUctll. 
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The Committee are concerned at the import of 5000 TV aeta which IDlY wen have the effect of flooding the market with the imported receivers. 

In view of the-present stringency of eX':enal finance and in coneonancc 
with the declared policy of encouraging indigenous know-how the Com-
mittee are opposed to any scheme of importing TV receivers from abroad. 
The Committee further feel that the multiplicity of sources of imported TV 
sets would give rise to the problems of procuring spare parts and servicing of 
receivers of diverse origins. 

The Committee would like to draw attention to the assessm:nt mlde 
by the Bhagvantam Committee that there may not be a demand for more 
than SQOO receivers during the next two years. The Committee are of the 
view that indigenous production of TV receivers should be encouraged right 
from the initial stages. The Committee would like Government to make 
full use of this opportunity for development of TV industry in the country 
with indigenous know-how so that it can provide suitable base for develop'" 
ment and manufacture of radar and other electronic cquipments. 

REPLY OF THE GOVBRNMENT 

It has since been decided by the Government to encourage the ex-
rloitation of indigenous know-how developed by the CEERI, Pilani for 
the Manufacture of T.V. sets in India. In this connection, kind attention 
is invited to the reply of the Government to the Estinutes Com'11ittee re-
c(\mmendations at Serial No .. 9 (Para 34). 

(CSJR V.O. No. :;/S!66-PU dated 27th December, (966). 

Recommendation (Serial No. 12, Para 4') 

The Crmmittee would like Government to take an earlv decillion about 
the development/manufacture of picture tubes which connitute 70 per cent 
cf the value of imported components required for M'lnutacturc of TV re-
ceivers. The Committee feel that the CEERI should be encouraged to 
develop them and should be given the' required help and 
time for the purpose. In CL'Ie CEBRI is not able to develop the 
picture tubes· at an early date, Government should consid:r in consultation 
with CSIR the question of purchase of know-how for manufacture of picture 
tubes in B.E.L. 

The Committee arc concerned at the high estimated cost of TV receiver 
to be produced with indigenous know-how as compared to the cost of im-
ported receiver which has been explained by Government as heing due to 
the high cost of imported components and raw material. as well as high costs 
of indigenous components manufactured with foreign collaboration. The 
Committee stress that l'e4.'IOns for the 'high price of these componenu should 
be gone into by a small committee of experts in order to devise m:a9:Jrel to 
bring down the price of electronic components by encouraging standar-
disation, mass production and dfecting other economies. 

RI!PLY OF THE Govf;RNMr.NT 

The Bharat Blectronica Ltd. tuM: invited project reports from variou 
pardeI for collaboration for the manufactW'C of T.V. picture tubeJ. Th 
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project proposals would be placed before the Board of Directors of the Com-
pany and Government for· consideration shortly. It may be remarked that 
development work on the picture tubes has also been undertaken in BEL 
but in view of the fact that considerable amount of automatic equipment 
that would be required, it is considered essential to proceed with collabo-
lation arrangements. 

With regard to other Receiving type tubes required for T.V. receivers, 
BEL will undertake production of such tubes as and when sufficient demand 
materialises. ., 

With regard to the high estimated cost of T.V. receiver to be produced 
with indigenous know-how at Pilani as compared to the cost of 
imported receiver, it is stated that the television sets exported to this country 
are often highly subsidised by the exporting countries and are not a good 
index for evaluating production (losts. For instance, 23" screen-size tele-
vision set's exported by Hungary to this country at a rate (pre-devaluation) 
of Rs. 600/- c.i.f. are sold approximately for 7,$00 Forint in Hungary. 
the equivalent of which in India is Rs. r,6oo/- (pre-devaluation) and 
Rs. 2,500 (post-devaluation). 

The recommendation of the Conunittee that rea.'lons for high price of 
electronic components should be gone into by a small committee of experts 
has been referred to the MinistriCl; of Industry/Commerce for necessl ry 
attion. 

(CSIR U.O. No.2/S/66-PU dated 27th December, 1966) . 

. FURTHER INFORMATION CALLED POR BY THE COMMITTEE 

Please intimate the concrete action taken ragarding the setting up of n 
small Committee of experts to go into the high price of electronic compo-
nents in tlole country. 

REPLY OF THE GOVERNMENT 

The recommendation of the Estimates Committee that reasons for high 
prices of electronic components should be gone into by a small committee 
of expens was referred to the Ministry of Industry. The Ministry of Industry 
have intimated that the Ministry of Defence(Department of Defence Supplies) 
are looking after the development of electronics in the. country. The matter 
has since been taken up With the Ministry of Defence whose reply is still 
awaited. 

(CSIR U. O. No. "/sl66-PU dated 6th March. 1967·) 

FURTHER INFORMATION CALLIlD POR BY THE CoMMITTEE 

Please intimate the result of reference made to the Ministry of Defence. 

REPLY OF THE GOWRNMJINT 

The Ministry of Defence viM their office Memorandum No. 28 (22)/ 
66/D5 dated the 2nd May, 1967 (Appendix I) have constituted a Committee 
nfExperts for advising the Government on measutc8 necessary to bring down 
he priC'es of electronic componch'tf '1seJ in T. V. receivers to he manufactured 
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iodillN»..wy. The Committee will submit in "'POrt wi",.. " PM'iGIi 01 
sis montha from tho date Qf issue of thOle orden. 

• 
The C. S. I. R. has nominated the following officers on the Committee-

I. Dr. Amatjit SiDfJh, Director, Central Bloctro- Principal 
nics engineering Research Instt.. Pilani. Member. 

2. Dr. B. S. Rao, Scientist 'E', Central Electronics Altemlte 
Engineering Research Institute, PDani. Member 

(CSIR U.O. No. :J/S/66-PU dtJtttl :If lit May, 1967). 
RecommcD4adoD (Icrlal No. 14> Pua 44) 

The Committee note that while CEERI has been able to provide a lolutlofl 
to the problems referred to them by the industry during the last four years 
their number is only five. The Comn:t.ittee suggest that CEERI should 
intensify its liaison arrangement with the industry so as to inspire greater 
confidence in them and to invite more problems for solution at the Institut-. 
The Committee would like CEERI, in particular, to help the industry .n 
meeting the problem of import substitution and effect reduction in cost J j 
production. 

REPLY OF THE GoVERNMENT 

The recommendation of the Committee that the CEERI should intensify 
Its liason arrangement with industry is being followed by the Institute and 
their contracts with the industry are growing day by day. The main objective 
of the research and development effort of the CEERI is to create indigenous 
know-how for electronic devices and instruments which at present are beiRg 
imported and to maximise use of indigenous components and materials 80 
as to reduce the cost of production. This will not only reduce dependence 
upon foreign know-how but will also give a fillip to the development of 
electronics industry in the country. 

(CSIR U. O. No. 2!S/66-PU dated 27th December, 1966). 

RecommeDclatloD (Serial No. IS. Para 4S) 
The Committee note that many small scale industries have undertaken 

the manufacture of electronic and radio c0mponents. The Committee 
feel that CEERI can be of great help to small scale industries which have 
largely to depend upon indigenous know-how for their future development. 
In view of the intended expansion of TV Services in India, CEERI can 
advise small scale industries to take up manufacture of components required 
in production of TV receivers. The Conunittee recommend that Central 
SmaH Industries Organisation should help to formulate the requirements 
of Small Scale Industries in the field of electronics and forward them to CEEIU 
who should try to furnish the solution on priority basis. 

REPLY OF 11Il! GOVERNMENT 

The Director, CEERI, Pilani has since been appointed Chairman 0 f 
Small Scale Industries Panel on electronics which reviewa the progress of 
this industry and promotes the growth of .mall indUltrica in the field of 
Electronics by recommending appropriate measures. Since the Chairmaa 

,;£thil Panel, reaporlliblc mainly for the growth of.mall eca1e industries in the 



field of electronics, is himself the Director of CEBRI, Pilani, the recommen-
dation made by the Estimates Committee is being fully implemented. . 

(CSIR U. O. No. :lIS/66-PU dated :17th Decemlur, 1966). 

Rccommeadat!OD (Serial No. I', Para 46) 

Considering the ",cat demand for transiator radios in the country, the 
Committee are concerned that CEERI has taken more than two years in 
developing a table model transistor radio. The Committee would like the 
work to be intensified in transistor radio sets with a view to its commercial 
exploitation. They also feel that the cost of the transistor set CRs. 350-
ex-factory) is on the high side. The Committee urge that efforts should 
be made to bring down the cost of the transistor radio so as to place it within 
the reach of general public. 

REPLY OF THB GOVERNMENT 

The Director, eEERI, Pilani has intimated that with the experience 
pined in the design and development of 4-Band Table Model Transistor Ra-
dio Receiver, the Institute has developed an optimum circuit for a:single-band 
low-cost transistor radio receiver. This project was undertaken at the reques t 
of the Federation of Associations of Small Scale Industries, who supplied 
the components for the radio receiver. The know-how would be transferred 
to the Federation for commercial manufacture of these receivers. 

In the meantime efforts are being made to release the design of 4-Band 
Radio Receiver to the industry for commercial manufacture. 

(CSIR U. O. No. 2ISI66-PU dated 27th December, I~). 

FURmER INFORMATION CALLED FOR BY THE COMMITTEE 

Please intimate the cost of the single band low cost Transistor Receiver 
as well as the progress made in transferring the know-how of 4-Band Radio 
Receiver to small scale industries. 

REPLY OF THE GOVERNMANT 

The cost of the single band low-cost transistor radio receiver developed 
at CBERI, Pilani is approximately Rs. 85. The project was undertaken 
at the instance of the Federation of Associations of Small Scale Industries. 
The National Research Development Corporation of India are negotiating 
with the Federation for release of know-how. Negotiations are also in 
progress regarding know-how on Four Band Table Model Transistor Radio 
Receiver. 

(CSIR U. O. No. :I/S/66-PU dalsd 6th March, 1967). 

RccomlDODClatloa (Serial No. 17, Para 47) 

The Committee note that many of the research projects were initiated 
by CEBRI on its own and later the Ministry of Defence have expressed 
interest in them. The Committee would stress the need for closer colla-
boration between the Ministry of Defence Electronics and Radar Develop-

·:JXlent Ssti' blishment and Defence Electronics Research Laboratory and 
CSIR/CEBRI. The C.ommittee would also urge that the progress of rcaearch 
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p'ojects for defence should not be allowed to .uffer for want of foreign ~ 
..chan&c for procuring raw materials and· equipments which are ablolute1y 
.essential and are not available in the country. 

The Committee suggest that Government should alIo examine the 
"Iuestion of Defence Research and Development Organisation bearing the 
.expenditure incurred in progressing research profectl meant for their ~ 

REPLY OF THE GoVONMBNT 

Collaboration belfDeen Ministry of Dejenee &> CBBRI, Pi/4ni 

During the last 13 years of its existence the eBERl, PUani initiated 
1Uld undertook research and development on many problems dealing with 
tiectronics which were of defence interest. Prior to the declaration of national 
-emergency in 1962 there was no l}'Stematic effort to assess the requirements 
.of defence in the field of electronics though sometimes Defence expressed 
interest in one or more projects which were on the regular research programme 
·ofthe Institute. After the declaration of emergency, active interest was shown 
by Defence in a number of projects. A defence Co-ordination Unit was 
.~ up in the CSIR Headquarters for proper co-ordination between the 
-CSIR laboratories (including the CEERI, PUani) and various Defence Tech-
nical Departments and Defence Research and Development Organisation. 
The Unit is guided by a Steering Committee consisting of Defence Personnel 
and the Heads of National Laboratories/Institutes and the Committee iI 
assisted in its work by 10 Sub-Committees, one of which is Electronics. The 
Director of Electronic!l, Defence Research and Development Organisadon 
fs the Chairman of the Sub-Committee on Electronics and the representativel 
of Defence Electronic Research and Development Establishments and or 
civilian scientific institutions including CEERI, Pilani are members of the 
-SUb-Committee. Problems of defence interest are considered by the Elec-
tronics Sub-Committee which after scrutiny recommends tl-.em to the Stee-
ring Committee. The problems after approval by the Steering Committee 
are passed on to the laboratory concerned. Later follow up action is taken 
"by arranging meetings between the research workers and the user organisa-
'lions concerned so that problems can be identified and the exact requirements 
·of users assessed. 

Collaboration with the Defence Research and Development Organiaation 
-is also being maintained by nomination of representatives of the Defence 
Research and Development Organiaation on the Executive Councils of the 
National Laboratories/Institutes concerned and fJU:,-fJlrJQ. For instance, 
the following two representatives of the Defence Research and Development 
-Organisation have been nominated on the Executive Council of the Central 
Electronics Engineering Research Institute, Pilam :-

I. Brig. K. K. Mehta, Director of BlectronicJ R'!JClr=ll & D:velop-
ment Organisation. 

a. Dr. N. B. Bhan, Director, SaUd State Physics Laboratory, MitUstr, 
of Defence, Delhi. 

Similarly the Director, C.B.E.R.I. Pilani is represented on tbe D=fence 
Electronics Panel. 
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htnJi8ion 4/ funds lor Dilfl&t P,flJtcU 

Tn1 very recently, the csm laboratories did not esk fundi for ctertnce-
projects. Due to progressive increase in the number of defence projects: 
and cuts on the budget of the CSIR, the CSIR had perforce to approach the 
Ministry of Defence for providing fbnds for projects which reqUired heavy 
financial outlar for purchase of equipment and components inctudin, the-
necessary foreign exchmge and this has since been agreed to. 

(CSIR U.O. No. ~/sI66-PU dattd 37th Dtcembtr, 1966) 

Recommendation (Serial No. 18, Para 48) 

(.) The Committee note that research work on acoustics is done by' 
Central Electron.iCS Engineering Research Institu~e, National Physical La"': 
retory and the Contra! Building Research Institute, aU working und .. Counru 
of Scientific and Industrial Research. They apprehend that there may be 
unnecessary duplication of research and recommend that there .should he' 
dote ooordinition between these three inatitutiOllB as regards thOU' work on. 
acOU8tic:f. 

(i.) The Committee recommend that consultancy work on acoustics for 
outside parties may be undertaken by one of the institutions to be specified. 
in this behalf, which may take the assistance as necessary of the other ~ 
institutions. 

(ii,) The Committee would like consultancy fee to be charged from out 
aide parties for rendering advice in acoustics. 

REPLY OF THE GOVERNMENT 

(i) The subject of Acoustics covers a wide area representing various'· 
aspects of the science, technology and engineering of sound, vibration and, 
ultrasonics and their practical application in various fields. Some of these 
are : propagation of elastic waves, wave analysis, vibration studies, acoustical 
standards, acoustical measurements, calibration techniques, auditoriwa 
acoustics, noise analysis and criteria acoustical instruments of various types 
sound systems, ultrasonic studies, use of ultrasonics in technology, industry 
and medicine. 

In view of the wide scope of the subject, more than one laboratory can 
work on acoustical problems of varied nature, which fit generally into the 
scope of work of the laboratory concemed. The problem is not unique to' 
acoustics only but similar situation prevails in such fields as spectroscopy,. 
electronics, election microscopy, micro-waves, infrared etc. 

At the time of establishing the Audio Engineerin~ & Acoustics Division 
at the C.E.E.R.1. Pilani in July, 1957 informal disCUSSions were held with the 
Head of the Division of Acoustics, N .P.L. regarding the programme of work 
in their Acoustics Division. Based on these discussions and taking intO' 
consideration the facilities by way of equipment and personnel, the following 
areas of work were sdected in the Audio Engineering and Acoustic. DivisiOB 
at this Institute : 



.{b) Acoustical Materials 

'(c) Audio Instrwnents and Equipment . 

Ad) Speech Communication 

moving coil and condenser mic-
rophones for providing techni-
cal know-how to Indian In-
dustry; setting up calIbration 
methods; etc . 

8pp11<:atJ.Oft of acoustical material. 
for reverberation control, noise 
reduction. ctc. 

design and development or audio 
instrumCSlts such as sound level 
meters for providing technical 
know-how to Indian Industry. 

analysis or speech; design of 
tlllftdwidth compression sya-
temI for JpeeCh transnriuion ; 
etC. 

H?weve~ ~~ the last one ~ the pr01lf1lR1lDe of ~udio ~gineerin, and 
,Acoustics DIVISion of the Institute has been reorgarused With emphasiS to-
·wards electronics and electro-acoustics. The pre8Clllt programme of work 
:in the Division is confined to :-

(i) Sound Systems 
(il) Magnetic Recording Reproduction 
(iii) Speech Communication. 

The Institute has stated that the work relating to acoustical materiala 
and their applications such as design of auditoria, noise reduction etc. which 
were done previously, has been stopped. 

A t present work relating to problems of acoustics and design of auditoria. 
is handled by the National Physical Laboratory whereas the Central Building 
Research Institute, Roorkee is working mainly on material testing from the 
acoustics point of view. 

(ii) The CEERI, Pilani ha~ intimated that henceforth they will not be 
.undertaking any consultancy work in this area. Considering the large 
number of consultation work done by the N.P.L., this work will continue to 
:be done by that Laboratory and to a limited extent by the C.B.R.I., Roorkee 

• in respect of acoustic materials. 

(iii) Consultancy fee will be charged by the Laboratory/Institute as reo 
,commended by the Estimates Committee. 

(i,') Every effort will be made to avoid duplication of effon bC'ween t.he 
three Laboratories, 

(CSIR U. O. N(). ~/SI66-PU dQled ~7th December, 1966), 

FURTHER INPORMATION CAI~I!O FOR BY THE COMMITJ"fl! 

Please intimate whiLh institute haq been specified for rendering consul-
<lane y service regarding acoUlitics for auditoria. 
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Rl!PLY OF THE GOVERNMENT 

The National Physical Laboratory, New Delhi has been specified for.-
doing consultancy work on auditorium acoustics. 

(CSIR D.O. No. 2/S/66-PU daled 31St March, 1967). 

Recommeadado1l (Serial No. 19, Para 49) 

The Committee feel that industrial research can best be carried out in 
collaboration between the scientists and the users. The formation of coopera-
tive research associations is an effective method of bringing about such, 
collaboration. Apart from other benefits, the Cooperative Research Asso-
ciations which are mainly user biased, generate research potential within the' 
industry for future development and improvement. The Committee' 
commend the efforts made by Ceptral Electronics Engineering ResearclY 
Institute in setting up a Cooperative Research Association of Radio and' 
Electronics industry which will greatly benefit the industry. They hope that 
this Research Association will soon begin to function effectively. The Com-
mittee would urge Government to encourage the formation of Cooperative~ 
ResearCh Associations in industries where they do not already exist. 

REPLY TO THE GovERNMENT 

The recommendation of the Committee has been noted. 
(CSIR V.O. No. 2/S/66-PV dated 27th December, 1966); 

F'uR1lD!R INFORMATION CAl.uID FOR BY THE CoMMlTl'E1! 

Pleaa~ intimate whether Cooperative Research Association hu since: 
been set up and started functioning. 

REPLY OF THE GoVERNMENT 

A Cooperative Electronic Research Association was registered in Bombay' 
April,I966. 

The Association members at Bombay and Delhi have held a series of dis-
cussions and have agreed to establish laboratories, one at Delhi and the other' 
at Bombay. The Association has initiated action to procure accommodation, 
for setting up the Laboratory at Delhi at the Okhla Industrial Estate. Action 
is being taken by the Association to get accommodation in Bombay for housin~ , 
the Maharashtra Centre at the Sardar Patel College of Engineering at Andherl. 
Action is also being taken by the Association to appoint a Scientist to for-
mulate the requirements and to plan the initial pbas~ of work. 

(CSIR V.O. No. 2!S!66-PU dated 6th MQrch, 1967). 

Recommendati01l (Serial No. 30, Pua 50) 

The Committee note that 18 products/processes have been success-, 
fully developed so far by the CEERI for commercial exploitation. Out 
of t!Pe, only four products have so far been released for commercial ex-
ploitation but have not actUally gone into production. Negotiations have, 
been concluded in respect of two more products. For three more p:ojUCts. 
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negotiations are in progress for their commercial Cltploitation. Three pro-
ducts were developed at the Institute at the instance of private companies 
which are now using them exclusivelr. About six products of the Institute 
still remain to be industrially engmeered. 

The Committee feel that the time gap in the Commercial exploitation 
of the processes developed by the Institute, should be reduced to the mini-
mum. They have already made suggestions in this regard in para 44 of 
their Hundred and Third Report on National Physical Laboratory. The 
Committee would also urge that the succeuful processes. of CEBRI mould 
be widely publicised to stimulate interest of industrialists and users. 

REPLY OF THE GoVERNMENT 

Research work done at the National Laboratories/Institutes of the CSIR 
is disseminated to industry by means of-

C., Publication of reports, brochures, pamphlets, research papers 
and press releases on new processes; 

(ii) seminars, symposia and practical demonstration of pro-
cesses in which technical personnel from industry participate; 

(iiO consultancy service; 
(ifJ) association of representatives of industries on the Executive-

Councils, Panels and Committoea of the Institutes j and 
(II) Directors and senior scientists of the Institutes meeting in-

dustrialists. 

,After completion of the project in the National laboratory/institute' 
the process is handed over to the N.R.D.C. who takes the followin, steps. 
to ensure its commercial exploitation :-
In India 

The following are approach¢ :-
(i) Prospective entrepreneurs j 

Abroad 

(ii) Director of Industries of all States j 
(lis) Small Induatries Service Institutes; 
(ifJ) Technical and &clentific Journalaj 
(1/) Federation of Indian Clambers of Commerce and Indusuy; 

and 
(!II) Press Information Bureau. 

In cases where corresponding patents have been obtained in foreign 
countries, N. R. D. C! of India invariablyfcontacts its counterparts in tbOec: 
countries for exploring commercial posaibUities of such patents. 

Utilisation of research is a continuing process and dependa upon a 
number of factors such as the state of industrial development. pollcy of 
Government regarding foreign collaboration and several other ec:ooomic~ 
technological and other factors including willingness of private entrepJ"C-
neurs to utilise the results of research. 

(CSIR U.O No. 2/S/66-PU dalld 27th D«ImbIr, 1966)· 
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PuaTHJIR INFORMATION CALLBD FOR BY THB COMMITTEE 

PleIIIe itttimate the apeciftc action taken to reduce the time pp in the 
commercial exploitation of the pr0CC8scs developed by the Inatitute, to the 
minimum. 

bPLY OF THE GoVERNMENT 

In addition to the steps mentioned earlier, reptelC!ntatlvea of industry 
are familiatded with the product being developed at various stagea of the 
work. 

(CSIR U.O. No. 2/S/66-PU dated 6th March, 1967). 

Reooamudatioa (Serial No. ai, P.... 51) 
The Committee hope that CEERI will make vigorous eft'orts to IIUc-

c:eufuUy tomplete their tetearch work on tape recotdera Itnd tecord players 
.. these products are of corrttnon utility. They ""ould like that the know-
how dewlopod would be got p&toDted and farmed. out for commercial ex-
ploitation without dolay. 

REPLY OF THE GOVEaNMIINT 

The ... ork 00 the teMe1'ch and deYe10pment of tape recorders and re-
cord players is being vigorously pursued at the CEERI, Pilani. The know-
how, when developed, will be released to the industry for commercial ex-
ploitation. 

(CSIR U.O. No. 'l/S/66-PU dar .. 27th D.umInr, 1966). 

Recommendation (Serial No. 32, Para 52) 
The Committee are happy to note that considerable expertise haa been 

developed in microwave technology in the CEERI, the Tata Institute of 
Fundamental Research, Bombay and the Telecommunication Research 
Centre, Delhi. The Committee would like close coordination between 
the research efforts of these institutes in order to develop radar equipment 
for the use of defence services as early as possible. 

REPLY OF THE GOVBRNMENT 

The recommendation has been brought to the notice of departments 
concerned. 

(CSIR U.O. No. 2!S/66-PU dated 27th December, 1966). 

FURTHER INFORMATION CALLED FOR BY THE COMMITTEE 

Please intimate the concrete steps taken to bring about coordination 
between the various institutes for the development of radar equipment. 

REPLY OF THE GOVERNMENT 

Coordinated allocation of tasks relating ~o Radar development amon& 
vari01ll research institutions is done by the Ministry of Defence (Department 
of Defence Supply). The matter has been taken up with the Ministry of 
Defence whose reply is awaited. 

(CSIR U.O. No. 2,S/66-PU dated 6th March, 1967). 
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FURTIIIIIt INPOItMATlOH CALL!D POR BY TRI CoMMrnD 
Please intimate the concrete steps taken by the Ministry of Defence ia 

rqud to coordiftated allocation of tasks relating to Radar development 
amODI varioue research instituuOlll. 

RlIP!.y OF TIIB GoV!RNMBNT 

An extract from the Ministry of Defence (Department of Defence Suppliet) 
D. O. lener No. :a8(23)/66jDS dated 27th May. 1967. in thia oonnectiOll it 
reproduced below:-

"The matter ... been dillCUIsecl by IS (Supplies) with Sbri C. P. 
V ... ude¥an of P&T Board and Scientific AdYiaa' to the MiDiauIt 
ofDe!mce and the position u emeraed is Biven beIow:-

(i) The entire range of microwave equipment required for ClOID-
munication links has been developed m the Tele<ommuuicau. 
Research Centre (TRC) and at present this equipment it ill 
production in the Indian Telephone Industries. The require-
ment of microwave equipment for communication purposee 
would thus be manufactured with know-how developed by TRC 
and that import of know-how for this purpose is not necessary . 
As this thing is being done exclusively by TRC and Indian 
Telephone Industries. no coordination with any other Research 
Organisation is necesaary in this case. 

(ii) As regards coordination required for development of radar 
equipment for use of Defence Services. the Directorate of 
Electronics in the Research & Development Organisation of the 
Deptt. of Defence Production are engaged at present in coordi-
nation of the efforts of research in this regard. The present 
status report is being obtained from them. 

(iii) Bharat Electronics are manufacturing the radar Equipment 
required for Meteorological purposes. Information in regard 
to t~ development work is being coUected. 

Besi~s the above, the Electronics Committee headed by Dr. Vikram 
A. Sarabhai has approved three Developmental Projects for the development 
of microwave technology. The Committee is keeping in view the task of 
coordination of work being done by various establishments in regard to the 
manufacture of radar equipment." 

(CSI R V.O. NO.2.'5166-PV dated 2nd Junt, 1967). 

FURTHER INFORMATION RBCEIVED FROM TIlB GoVlRNMHNT 

further information received from the Ministry of Defence, in 1\0 far as 
parts (ii) and (iii) of the 2nd para of the ujformauon already l..'Ommunicllted il 
concerned, is reproduced below :-

Copy of U. O. No. 95709/RD-9 dated 24th }W1e. 1967. from the 
Ministry or D::fence (R&D Organisation). --_.--_ ..... _ ... __ ... _._ ... __ .... __ .. _--_ .. - ... --

.. In house" operations on research and development for the radar 
and microwave equipments in the Defence Research and D:velopment Or-
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J8Ilisation are performed by Electronics and Radar Development Establish· 
ment (LRDE) Bangalore and Defence Electronics Research Laboratory 
(DLRL) Hyderabad. Within the facilities available, these two establish-
ments have made some progress in the development of a number of 
radar and microwave equipments; notably amongst these include, field ar-
tillery radar, local warning radar system, battle-field surveillence equip-
ment, radar simulator for fire control radar and a number of microwave de-
vices and components. 

z. In adr;iition to research and developmental activities within the 
Electronics Group of laboratories, a number of tasks have been 'farmed out' 
to outside institutions, in areas of their particular specialisation. These ins-
titutions include R&D Cells in BEL and ITI, CEERI,. Pilani, Atomic Energy 
Establishment, Tata lnstt. of Fundamental Research and Physical Research 
Laboratory, Ahmedabad. Tasks 'Farmed out' in the area of radar and 
microwave to these outside agencies include development of special purpose 
microwave tubes (at CEERI, Pilani); special purpose microwave compo-
nents (TERIF BOMBAY); and classified secondary radar equipment at 
Physical Research Laboratory, Ahmedabad. The reconstituted Electronics 
Comminee has approved undertaking of these tasks at these institutions. The 
technical progression of these tasks with various agencies is being done by this 
Directorate. 

----------_. 
Copy of U. O. No. 94435/1l3/EPC dated 16th June, 1967 from the 

Ministry of Defence CDP) Dte. of Planning and Coord. (Electronics Divi-
s ion). 

Messrs. Bharat Electronics Limited are currently manufacturing Storm 
Warning Radars in technical collaboration with Messrs. C.S.F. France, 
against the requirement of the Meteorological Department and two numbers 
are due to be supplied shortly. MIs. BEL have also been supplying 
" Belwin" Transmitters developed by them for meteorological purposes. 
to the I. Met. Dept. 

BEL have also planned for the indigenous manufacture of Meteorological 
Radar (RadiO Theodolites) along with associated Radio Sondes in technical 
collaboration with Messrs. Bendix Corporation, U. S. A. against the 
combined requirements of the Defence Services and the I Met. Dept. Manu-
facture ot these will be taken up when Government sanction for the procure-
ment of the equipment is received from the Departments concerned and firm 
orders placed on BEL. 

(C.S.I.R. U.O. No. 2/5/6S-PU dated 3rd A-'guH, 1967) 

Recommendation (Serial No.2). Para 53) 

The Committee note that while foreign exchange worth Rs. 5,000 was 
not sanctioned for the development of gas type laser by the CEERI, many 
laboratories were allowed to import the instrument. This is yet another 
instance of lack of coordination where foreign exchange has been expended to 
import instruments which could have been developed within the country by 
spending small amount offorei~ exchan~e to int~ify research. The Co~
minee feel that important proJect!, whIch reqwre only a small amount of 
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foreign exchange should receive greater attention of CSIR while process in, 
the demand of its various laboratories. The Committee also recommend· 
that Government may examine early the suggestion of CSIR that foreign 
exchange allocation between two or three lakhs be made by Govt. for the 
purchase of UNESCO coupons which will ensure speedy procurement of 
small stores. 

REPLY OF THE GOVERNMENT 

The recommendation of the Estimates Committee that imponant pro-
jects which require small amount of foreign exchange should receive greater 
attention has been noted. 

Allotment of UNESCO Coupons to the CSIR to the tune of Rs. 2 to 3 
lakhs (pre-devaluation) for the purchase of small itmes of Scientific Stores 
bas been taken up with the Ministry of Education. 

(CSIR U.O. No. 1./5/66-PU dated 27th December, 1966). 

FURTHER INFORMATION CALLED FOR BY THE CoMMITTEE 

Please intimate the final decision taken by the Ministry of Education in 
regard to allotment of UNESCO Coupons to CSIR. 

REPLY OF THE GOVERNMENT 

The Council of Scientific and Industrial Research has been allotted 
UNESCO Coupons worth RB. 3,29,214/- so tar during the year 1966-67. 

(CSIR U.O. No. 'J./S/66-PU dat" 6th March, 1961). 

Recommendadon (Serial No. 24, Par. 54) 
The Committee consider that the existing arrangements of coordinatioD' 

between the various research organisations doing work on electronics in the 
coun r are not quite satisfactory as they are mostly based on ad hoc member-
ship of Government Committees or informal exchange of visits and literature. 

The Committee consider that as the strategy of research in electronics has 
been broadly laid down by the Electronics Committee it should be easier to 
effect closer liaison between leading research organisations 80 as to avoid 
duplication of research work as well as to derive mutual benefit from 
others experience. 

The Committee recommend that there should be inter-locking of mem-
bership into the management committees (i.e. Executive Council, Board of 
Directors etc.) of the various research organisations working in the same 
field. They would further surgest that the Director of CEERI may be re-
presented on the Board of Directors of B.E.L. which is the premier unit 
manufacturing electronics equipment in the country. 

REPLY OF THE GoVERNMENT 

The recommendation of the Estimates Committee for effective liaison 
and co-ordination between different institutions doing work on electronics 
has been communicated to the Ministries/Departments concerned. 

So far as the CSIR is concerned, apart from the research work done in 
its own Naticmal Lnhorator;('"rJnlltitutes, it has been the policy of the CSJR to 

-develop research extramurall~' in Cniversities and other research institutions 



cthrouah a nwnber of Research Committees repteleDriDI varioua cliIcipUaa ia 
sclcDce and technology. Considering the important role of elearoaics ia 
the Industrial development of the country. appointment of an E~trGDic$ 
Research Committee similar to the Research Committtees mentionec1 above iI 
rUDder consideration of the CSIR. 

Revised list of the Executive Council of CEERI, Pilani (Appendix II) 
will show that various Depanments and Organisations concerned with Elec-
tronics Research in the country have already been included. However, it 
may be stated with regret· that the Ministry of Defence have since decided· 
-that there was no need for the nomination of the Director, CBERI, Pnani on the 
.Board of Directors of Bbarat Electronics Limited. 

(CSIR U.O. No. 3/S/66-PU datul 31'" D~cl1tlbtrt 19(6). 

FURTHER INFORMATION CALLED FOR BY THE CoMMITI'l!E 

Please intimate the action taken to bring about effective coordination 
between different instit'1.ltes doing research in electronics. 

RBPLY OF THE GovnNMI!Nl' 

The original recommendation of the Estimates Committee related to 
'jntu-klekJng f>f membership in management committees. As fill' as the 
,Central Electronics Engineering Research Institute is concerned, this has 
,already been done (Reference : list of new Executive Council members 
submitted eadier.) 

The Ministry of Defence who is concerned with the development of 
.electronics have intimated that close liaison and coordination already exists 
between the Defence Establishments/Laboratories including B.E.L. dealing 
with Electronics on the one hand and the various Electronic Research Orga-
nisations on the other, by way of representation of Defence Scientists/Officers 
on the Executive Councils and Panels of the Council of Scientific and Indus-
trial Research etc. and by representation of other Organisations on Defence. 
R&D Panels/Committees. 

Since the Director, CEERI, is also a member of the Electronics Develop-
ment Panel and the Defence Electronics Res·~·\rch Committee. the Defence 
Ministry is of the opinion that there is no need for his representation on the 
Roard of Directors of Bharat Electronics Ltd. 

(CSIR U.O. No. 2/5/66-PU dated 6th March. 1967). 

Recommendation (Serial No. 25. Para 5S) 

The Committee welcome the agreements, entered into by CEERI with 
two institutions (viz. B.I.T.S. Pilani and I.I.T. New Delhi) as they consider 
that doser associations provided by those agreements between the two 
organisations will prove heneficial to hoth. They would like C.E.E.R.I 
to establish, in due course, institutional links with other Universities and 
technkal institutes, interested in advanced research in electronics for their 
mutual benefit. 
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REPl,.Y 011 llIE Gov~ 

The above recommendation has betn noted by the Director, C.B.B.R.I.r 
'lini. 

(CSIR U.D. N". 2!S!66-PU datld 27m DecmtbR, Ig66~ 

RecollllllendadoD (Serial No. 26, Para J6) 

CHERI is a premier institute in electronics and has a large programme 
of expansion during the ensuing Plan period. The Committee would like 
the training facilities in the Institute to be pUt to effective use keeping in 
view the overall requirements of electronic indUltr)'. 

REPLY OF THE GOVERNMENT 

Para 56 of the report which contains the particulars of training courses 
eenducted at the CEERI, Pilani and the recommendation of the F..stimate& 
Committee thereon has been communicated to the Ministries/Departments 
concerned of the Gove~nt of India for information and guidance. 

(CSIR U.O. No. 2!S/66-PU dated 27th December, 1966). 

Recommendation (Serial No. 27, Para 59) 

The Committee are inclined to agree with the views of the Electronics 
Committee in regard to the testing facilities to be provided as far as electronics 
industry is concerned. They feel that CEERI also requires some testing 
facilities for various products being developed by it. The Committee would 
like Government to take a decision about the scale of facilities to be provided 
at Pilani keeping in view the observations of the Electronics Committee and' 
the fact that Pilani is situated far away from manufacturing centres like 
Calcutta, Bombay, Bangalore, Delhi, etc. 

REPLY OF THE GOVllRNMIlNT 

The proposal for setting up Facilities for Evaluation of Performance 
of DeVelopmental Electronic Equipment at the CEERT, Pilani was consi-
dered by the BSIR and the Gov.!rning Body of the CSIR at their meetings 
held on 18th & 19th November, 1966 respectively. It was noted that the 
question relating to the evaluation of performance of electronics equipment 
had been considered at National level by a high powered "Electronics Com-
mittee" and that this COrT'mittee was considering proposals for the establish-
ment of testing facilities at various places in the country, namely, Bangalore, 
Delhi, Bombay, etc. 

The Governing Body recognised the need for the CEERI, Pilani, to· 
have some testing and evaluation facilities for its own purposea and decided 
that the DGSIR should discuss the proposals with the Directors of the 
C.E.E.R.I. and the N.P.L. and such other experts as he may consider neccl-
eary and then take it up with the Electronics Committee. 

(CSIR U.O. Nfl. 2/S/66-PU dti.tIJ '1.7th ~, 19tM).· 
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RecouuDeacladon (Serial No. 28, Para 60) 

The Committee hope that careful consideration will be given to locate 
,the extension centres of the CEERI so that these can render maximum a8liili-
unce to the electronics industry. The Committee endorse the Reviewinl 
-Committee's viewli that attempts should be made to invite the local industry 
.to share in the financial participation and control of extension centres. 

REPLY OF THE GoVERNMBNT 

The recommendation of the Committee has been noted. 

(CSIR U.O. No. 2!5!66-PU dated 27th December, 1966). 

Recommendation (Serial No. a9, Para 62) 

The Committee regret to observe that the meetings of the Executive 
·Council of CEERI were not held even twice a year before 1965, which is a 
violation of the Rules and that also without even amending the rules. They 
feel"that the CSIR should see that the Executive Council is being properly 
convened and utilised. In this connection the Committee will like to 
refer to their recommendation contained in para 137 of the Report on 
National Physical Laboratory. 

REPLY OF THE GoVERNMENT 

Though the Executive Council of the Institute had not been meeting 
regularly in the initial stages of its development as required in the Rules 
and Regulations of the CSIR, it is stated that the last five meetings of the 
ExecUtive Council of the Institute were held at intervals of six months. It 
is proposed to continue this practice and adhere to the Rules in future. 

(CSIR U.O. No. 2/5/66-PU dated 27th December, 1966). 

Recommendation (Serial No. 30, Para 63) 

The Committee have pointed out the non-observance of Rules as regards 
'Scientific Advisory Committee by the National Physical Laboratory also. They ~ 
are unhappy at the indifference shown by the authorities concerned in ob-
-serving the provisions of the Rules. In para 138 of their Report on National 
Physical Laboratory, the Committee have already recommended for the 
appointment of Scientific Advisory Committee in all the National Laboratories 
where they have not been formed so far. They hope that urgent action would 
be taken to appoint the Scientific Advisory Committee for CHERI also. 

REPLY OF THE GoVERNMENT 

Under Rule 75 of the CSIR's Rules & Regulations, the Governing Body 
·of the C.S.I.R. at its meeting held on 22-3-1956 approved the constitution of 
-the Executive Councils and the Scientific Advisory Committees for the variOUI 
laboratories/Institutes of the C.S.I.R. which were in existence at the time. 
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Accordingly an Executive Council and a Scientific Advisory CommIttee 

'were constituted for the CEERI. 

A fair trial to the working of the Executive Councils and the Scientific 
Advisory Committees was given for about 18 months. The experience 
gained in the working of those bodies was discussed at the Directors' Con-
ference held in December, 1956 and it was considered desirable to have one 
-Committee instead of two. The subject was considered by the Governing 
Body of the C.S.I.R. at its meetin~ held on 22nd March. 1957. It was agreed 
at the meeting that the Executive Councils and the Scientific Advisory 
Committees might continue for the present and the DGSIR might examine 
the matter further and submit a note to the Governing Body for con'iideration 
at the next meeting. 

A detailed note explaining the following difficulties was placed for con-
sideration of the Governing Body ofthe CS IR : 

I. Attendance at meetings of the Executive Councils and Sci('"I1tific 
Advisory Committees was not as good as was cxpcc:.ed, as Chair-
man and members of the Executive Councils and Scientific Advi-
sory Committees were generally important persons and often lend-
ing men from industry, Government organisations and scientilic 
institutions and Universilles and they found it difficult to attend 
all meetings without detriment to their normal work. Some 
of them were members of both the Executive Councils and 
Scientific Advisory Committees and it was difficult for them to 
attend four to six meetings in a year as was envisaged. 

2. The functions of the Executive Councils and the Scientific Advi-
sory Committees were such that the Scientific Advisory C..ommittee 
dealt primarily with the scientific and technical aspe(..'ts of work 
of the laboratory especially the programme of research work. 
while the Executive Council dealt mainly with admini~trative 
matters. Experience h3d shown that it wa~ neither desirable 
nor useful to sepal".lte ther.e two functions. The working of a 
research organisation c )uld be best considered as an organic 
whole and in an integflted manner. In a word, for effective 
and efficient working of the laboratory, both aspects should be 
considered together and decisions taken on the overall view. 

3. The holding of the meetings of these two Committees not less 
than two times in a year in each case entailed considerable ex-
penditure of time and energy on the part of the Director and 
other Scientific Officers of the Laboratory. 

4. Owing to all round industrial and technological developments 
in the country and the consequent general shortage of mature 
scientists, experts and others, it is our experience that the limited 
number of available experts could profitably be utilised for the 
two Committees only to the detriment of their own duties. 

5. The consensus of opinion of the Directors of the National 
Laboratories/Institutes, was that there should be one Committee 
instead of two. 
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T_I the above facts iDtQ ~ideratiOG, me Governiq Body ()f the 
C.S.I.R. at it!! meeting held on 24th of September, 19S7 r.aolved .. _or : 

"After a general discussion in which members expressed various views, 
the GOVernU18 Body decidod to merge the Executive CGuncils 
and the Scientific Advisory Committees Ilttached to adt u-
tional laboratory/lnanitute and that such EBCUtive Countifos: 
should COIUItitute ~ub-comaUttea, for e"ample, buildilll Su.it-
Conunittccl, Scientific Sub-Conwittee, 81 IDIlY be found necasary 
with powers to ~t membeR to attend meet:.inp who in the 
opinion of the Chairman of the Executive Councilllld the Direcw 
could aasilt in the scientific prognumne and work of the labo-
ratory". 

In view of the above decision of the Governing Body, no Scientific 
Advisory Committees have been constituted separately since then in terms 
of the provision of Rule 75 of the Rules and Regulations of the C.S.I.R. 
and the Executive Councils now themselves form Sub-Committees like the 
Building and Finance Sub-Committee, Scientific Sub-Committee, etc. as 
considered necessary from time to time. 

The functions in Bye-law 49 are carried out by the Scientific Sub-
Committees which arc appointed by the Executive Councils as mentioned 
above, and, wherever no scientific sub-committees have been appointed, by 
the Executive Councils themselves. 

The competent authority in deciding such matters is the Governing 
Body of the Council. The Governing Body was aware of the provisions 
of Rule 75 under which the SciL"Iltific Advisory Cf)ffimittee appointed by 
the Governing Body shall assist an Executive Council of a National Laboratory. 
For reasons recorded ahove, the Governing Body decided that the assistance 
envisaged under Rule 75, could be given by a Scientific Sub-Committee of 
the Executive Council. 

The emphasis in Rule 75 is on the Executive Council having the assis-
tance of scientific advisers rather than the actual designation of the C')mmittCle 
as a Scientific Advisory Committee. Indeed, the advisers appointed to the 
Executive Council and the Scientific Sub-Committee are carrying out func-
tions assigned in the Bye-laws to the Scientific Advisory Committee. 

The Governing Body was, therefore, acting in consonance with the 
spirit of Rule 75 in merging the functions of the Scientific Advisory Committee 
with that of the Executive Council especially as it had also provided for the 
constitution of Scientific Sub-committees to assist them in their scientific 
programme. 

It is, therefore, felt that non-observance of Rule 75, if any, could only 
be a technical one. The Council is, however, having the matter legally 
examined and, if necessary, would take steps to bring the Bye-laws in con-
IOnance with the existing practice. 

(CSIR V.O. No. 2/5!66-PU dated 27th December, (966 ) 

FURmER INFORMATION CALLED FoR BY THE CoMMlTIEB 

PIeue intimate the result of examination of the matter, legally. 
relating to non-observance of Rule 75. 
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REPLY OF THIl GOVERNMENT 

As a result of further examination of the matter, necessary steps are 
bein~ taken to hring the Byc-Iaws in consonance with the existing practice. 

(CSIR D.O. No. 2/S/66-PU dated 31Sf March, 1967). 

Recommendation (Serial No. 31, Para 64) 

The Committee hope that all out efforts will be made to gi ve wider pub-
licity to the activities of the Central Electronics Engineering Research Institute 
so that the results of the research being done at the Institute reach the parties 
concerned quickly and they derive benefit out of it in time. They would 
further suggest that exchange arrangements may he made by CEERI to 
obtain informlltion and publicity material brought out by other institutes 
doing work in Electronics. 

REPLY OF THE GOVERNMENT 

The recommendation of the Committee that all out efforts should be 
made to give wide publicity to the activities of the CEERI, Pilani, has 
heen noted. A Quarterly Newsletter highlighting the activities of the 
institute is circulated to the industry and user departments. Also, whenever . 
a certain project reaches the stage of completion, publicity to this effect is 
given in CSIR News. In the case of projects of public importance like 
television receiver, publicity media such as press, radio and film have been 
used. 

As regards the second part of the recommendation, it is stated that the 
Institute is receiving annual reports, publicity material etc. from various 
research institutions doing work in electronics on reciprocal basis. 

(CSIR U.O. No. 2!S!66-PU dated 27th Deumber, 1966). 

Recommcncladon (Serial No. 32, Para '5) 

The Committee consider that in an out-of-the-way place like PUani 
it is necessary to provide basic amenities of housing, medical. marketing etc. 
to the staff to attract and retain promising scientiatll. They would like 
Government to examine early the question of providing a Community Centre 
a t moderate costs at Pilani for the use of the staff of CHERI and their fami-
lies. The Committee note that medical and marketing facilities exist 
at Pilani for the staff of Bida Institute of Technology and Science. They 
suggest that the same may be made available to the staff of CEERI by mutual 
agreement with the Birla Education Trust, PUani. 

REPLY OF THE GoVERNMENT 

In the year 1965-66, proposals for the construction of the foUowinl' 
buildings at the CEERI, Pilani were made ;-

(I) Staff Quarters 
(2) Hostel for 30 persons 
(3) Shopping Centre . 
(4) Community Centre 

57 NOlI. 
I No. 
I No. 
r No. 



It was estimated that the above buildings would cost Rs. 10,81,784 only. In 
view of the need for economy in the expenditure, Ministry of Finance, Con-
curred in the proposals for the construction of staff quarters and a hostel 
only at an estimated cust ot Rs. 7,5°,852' 90 and advised postponement 01 
the construction of Community and Shopping Centres. 

The question of providing amenities (Community Centre, Dispensary, 
Nursing School etc.) to the staff of the Institute and their families come up for 
reconsideration hefore the Executive Council of the Institute at its meeting 
held on 23-8-66. The Executive Council of the Institute recommended as 
{ollows :-

" While appreciating the need for a Community Centre, the Executive 
Council recommended that the construction of the Community 
Centre should be postponed for a year or so in view of the present 
economic conditions in the country. Instead a quarter or some 
other premises should be used as a Community Centre for the 
present ". 

The above recommendation of the Executive Council is receiving con-
sideration. 

It may be mentioned that a Residential Medical Officer has been provided 
for the Institute to cater to the medical needs of staff. One Co-operative 
Store is also functioning at the Institute to meet the day-to-day needs of the 
staff and their families. For hulk purchases and medical attention (in the 
case of serious ailment) facilities for marketing in the BITS campus and the 
hospital set up by the Matri Sewa Sadan Trust are made use of. 

(CSIR D.O. No. 2!5!66-PU dated 31St March, 1967). 

Recommendation (Serial No. 33, Para 66) 

The Committee have no doubt that with its reputation, the Institute will 
contribute greatly to the development of Electronics Industry in the Country 
which, according to the Electronics Committee, is expected to produce 
electronic equipments worth over Rs. 1600 crores during the next 
ten years. The Committee feel that with the coordinated efforts 
ot all the electronic institutes in the country, it should be possible to 
huild up indi~enous know-how and import substitution in the field of elec-
tronics. The Committee would like CEERI to intensity research on trans-
mission equipment for radio and television as also on television camera so as 
to develop indigenous know-how for these importHnt equipmcots as early as 
possihle. They would also like greater attention to be paid to the development 
of the recorders, record players, transistorized radio and television receiveN; 
etc. which are items of utility fnr the general public. The Committee see no 
reason why it should not be possihle for India to build up ['n export market 
for electronic equipments in the Asian and African countries in this labour 
intensive industry. The Committ("e recommend that the programme 
of research in electronics in the country should be intensified as it is the 
nervous system of modem technology. 

The Committee teel that the Institute should seriously apply itself in 
helping the industry TO reduce the cost of produl.'tion and improve the quality 
of the indigenous elel.'tronic components so as to bring them at par with the 
best available in the world. 
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REPLY OF THE GoVERNM1!NT 

The recc)mmendation of the Estimates Committee has been c~mmlWlicated 
to the Ministrieti/Departments concerned. 

As regards the recommendation of the Committee for intensifyil1l 
research work on transmission equipment for mdio and television, as als(I on 
television camera, tape recorders, record players, transistllrized radio and 
television re(civers etc. it is stated that work on these projects will be token up 
by the Institute :,ubject to the availability of fWlds. 

The Institute has also taken note of the rct:'Ommendation of the Estimate. .. 
Committee regarding the cost of production and for improving the quulity 
of indigeD.us electronic components. 

(CSIR U.O. No. 2/S/66-PU dated 27th Dcccmb,,'T, 196<»). 



CHAPTER 01 

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT 
DESIR~~ TO PURSUE IN VIEW OF GOVERNMENT'S REPLY 

Recommendation (Serial No 13, Para 43) 

The Committee would like CEERI to intensity research on television 
camera after settling the specifications with All India Radio so that the project 
developed is in accordance with the requirement of the user department. 
The Committee would also like CEERI to keep the Ministry of Industry and 
Directorate General of Technical Development informed ot the progress 
made so that to foreign collaboration agreements in this behalf are entered 
into and neHotiated in the meantime. The Committee hope that after the 
project is completed successfully, necessary patents would be taken immedia-
tely and no time would be lost in forming out the process for commercial 
exploitation through National Research Development Council. 

REPLY OF THE GOVERNMENT 

The Television Camera being developed at the CEERI, Pilani is meant 
for use in closed circuit television systems for industrial ane educational 
applications. This is also a Defence requirement. The requirements 
of television cameras for these applications are different from the requirements 
for studio cameras which are of a sophisticated type and the development of 
which cannOt be undertaken immediately due to the existing financial 
stringency. The working out of the specifications of the camera with the 
All India Hadio, therefore, does not arise at this stage. Moreover the 
institute is at the moment giving high priority to the television receiver pro-
ject, which is in the process of being batch produced. The work on the 
Industrial T.elevision Camera now in hand, would be intensified subject to 
finances being made available; and is a logical stepping stone to the develop-
ment of the more sophisticated studio cameras. 

(CSIR V.O. No. 2!S!66-PV dated 27th December, 1966) 

NEW DELHI; 
Septtmlbn 2, ·1967 ---_ .. _----
Bheulra I I, 1889 (Sllka) 

P. VENKATASUBBAIAH, 
Chairman, 

Estimates Committee. 



APPENDIX I 

No. 28(22) 66/DS 

GOVERNMENT OF INDIA, 

MINISTRY OF DEFENCE, 

Deptt. of Def. Supplies, 

New Delhi, the 2nd May, 1967 

OFFICE MEMORANDUM 

Apropos the recommendations contained in para 42 of the J04th 
Report of Estimates Committee on Central Electronics Engineering 
Research Institute, Pilani, the Government of India have decided to set up 
a Committee of Experts to advise on the measures necessary to hring dowll 
the prices of electronic components used in T. V. receivers to be manufac-
tured indigenously. . 

2. CompositiOIl 

The composition of the Committee will be as follows 
(I) Shri S. M. Aggarwal, Joint Secretary, DepartnlCJ1l 

of Defence Suprlies, Ministry of Defence. Chairman 

(2) A representative of Coundl of Scientific and 
Industrial Research. 

(3) A representative of the Department of Detcnce 
Production, Ministry of Defence. 

(4) A representative of the Ministry of 
Development and Company Affairs. 

Industrial 

(5) The Cost Accounts Officer, Deptt. of Defence 
Supplies, Ministry of Defence. 

(6) Shri Malhotra, Deputy Secretary, Deptt. of 

Mrmba 

" 

" 
Defence Supplies, Ministry of Defence. " 
Shri Malhotra will al.;t as the convener. The C..ommittee may 
coopt as and when required, any other officers and/or Experts. 

3. Terms 0/ Refermc. 

To terms of reference of the Committee shall be ;-

(i) To examine the prices of varioull components, both imported 
and indigenous, used in the m:mufacture of T. V. receivers, and 

JI 
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(ii) to advise on the steps necessary to reduce the cost of these 

components including measures like standardisation, mass 
production, etc. 

4. The Committee will submit its report within a period of six months 
from the date of issue of these orders. 

Sd/-. 
(S. Malhotru), 

Deputy Secretary to the Govt. of India. 

To 
(i) CSIR 
(ii) Deptt. of Defem:e Produc..1:ion. 
(iii) Ministry of Industrial Development & Company Affairs. 

Copy to:-PS to DM/MMD 
PS to Secy. (OS) 
JS (ALP)/JS (Sup)/DS (Sup-II). 
Sharat Elec..1:ronics Ltd., Bangalore. 
Development Officer (Electronics) 
(Shri P. N. Deobhakta). 
Cost Accounts Officer IMin. of fin. (Def:!Supplic~). 



APPENDIX n 
Central Ele~·tronics Engineering Research InsTitute, Pilani. 

EXECUTIVE COUNCIL 

J. Shri B. V. Baliga, 
Managing Director, 
Bharat Electronics Ltd., 
Jalahalli P.O., Bangalore-I3 

2. Brig. K. K. Mehta, 
Director of Electronics Research and 
Development Organisation, 
(Ministry of Defence) H. Q., 
c.E.n.R.I., Pilani. 

3. Dr. A. S. Rao, 
Director, Electronics Group, 
Atomic Energy Establishment, 
Trombay, Apollo Pier Road, 
BombaY-I. 

4. Shri C. P. Vao;udevan, 
Member, Research, 
P. & T. Board, Parliament Street, 
New Delhi-I. 

5. Shri P. N. Deobhakla, 
Development Officer (Electronics), 
Directorate General of Technical 
Development, 
Ministry of Supply & Technical 
Development, Udyog Bhavan, 
New Delhi-II. 

6. Shri C. R. Subramaniam, 
Deputy General Manager, 
(Components Division), 
Bharat Electronics Ltd., 
Jalahalli P.O., Bangalore-I3. 

7. Shri S. S. Aiyar, 
Chief Engineer, 
Office of the Director General, 
All India Radio, Broadcasting HOUliiC, 
Parliament Street, New Delhi-I. 

8. Shri G. R. S. Rao, 
5: Girishant, 3SIA, V. P. Road, 
Khar, BombaY-52 As. 
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Chairman 

Member 

" 

.) 

.. 

" 
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9· Dr. N. B. Ahatt; 
Director, 
Solid State Physics Laboratory; 
Ministry of Defence, 
Lucknow Road, Delhi-6. Member 

10. Prof. S. Sampath, 
Deputy Director, 
Indian Institute of Technology, 
1. 1. T. P.O., 
Madras-36. " 

II. Director General, 
Scientific and Industrial Research, 
Rafi Marg, New Delhi. Ex-officio 

Member 

12. Financial Adviser to CSIR, 
New Delhi. Do. 

13· Director, 
Central EleL"tronics Engineering 
Researeh Institute, 
Pilani. Do. 



APPENDIX W 

(Vide Introduction) 

A.M/ym of 1M Action laJcm by GOfJemnt4nl 0tI tM rtctmtmmdatimu 
cOIflainMl in the I041h Report of the Bstimaus Commi"" (Third 

Lok Sabha). 

I. Total number of recommendations made 

II. Recommendations that have been accepted by 
Government (Vide recommendations at 
s. N08. I to 12 and 14 to 33 referred to in 
Chapter II) 

(li) Percentage to total 

III. Recommendattions which the Committee do 
not desire to pursue in view of Government's 
reply (Vide recommendation at S. No. 13 re-
ferred to in Chapter III) 

(i) Numoer 
(ii) Percentqe to total 

35 
GMGIPND-UD.-1967 (all) LS-20-10-67-UIO. 
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)0/0 



.il. Name or Alent Agency SI Name or ASCDt ~':.' No. No. No. 

DBLHI-ccmtd. 30 • People's PUblishi~ 76 
House. Rani Jhana 

31. Sat Narain& SonS'l.i4I 3 Road, New Delhi. 
Mohd. Ali Bazar, ori 
Gate, Delhi. The United Book AIen- II 31. 

SS. AtmaRam&Sons. Ka- , cy, 48, Amrit Kaur 
Ihmere Gate, De1hi.6. Market, Pahar GaDi. 

New Delhi. 
'5, J. M. Jaina & Brothm, II 

Morl Gate, Delhi. 5" HiDd Book Houl •• as, ,,) 
The Central Newe ~n- I, JlIDpath. New Delhi. 

24· 
cy, 33/90, Connaue t 

Bockwell, 4 SlIDt Nann- t6 Place, New Delhi. 33· 
kari Colon~ Kinp-2,. The B~8h Book Store. so way CamP. elhi-". 

7-L. nnaueht Circua. 
New Delhi. 

lo4ANlPUR 
311. Labhmi Book Store, 42 33 

Municipal Market, 
Shrl N. Chaoba ~h. JlIDpath, New DelhJ. U. Newl AgeDt,R al 

·7· Bahrec Brotheta. r88, . ., Paul High School 
~tral Market, AnDes. Imphal. 

-6. 

38. layana Book Depot, 66 AGENTS IN PORBIQJ{ 
ChaPrBaia KUIUlo COUNTRIES Karo Bqh, New 
Delhi. 

39. Osford Book & Statio- 35· The Secret't; BatablJ.h-
68 ment epartmcnt, 

ne~ Company, Scin- The High Commie-
elia ouae. Connllught lion of India, I ndItI 
Place, New Delhi- House, Aldwych, 
I. LONDON, W.C.-3. 
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